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g an on the development plans
of and the funds earmarked
for this purpose by fhe Government
of India was provided in reply to Un-
starred Question No. 3239 in the Lok
Sabha on the 22nd August!, 1974, The
aligmtion of the Hon'ble Members is

to the answers to that ques-
tiem.

Improvement in Welfare of
Labourery in Gujarat

148¢ SHRI P M MEHTA Will the
Minister of LABOUR be pleased te
state:

(&) whether after imposition of
Premdent’s rule in the  State of
(ujdrat, the welfare of the labourers
in the State has not improved,

(b) whethe; there 15 discontent-
ment 1n the labour force 1n  the
State and

{¢) whether his Ministry » con-
sidering to send any team of ex-
perig to help the labour force in the
State for their improvement?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL~
COVIND VERMA): (a) Acconrding
% the information obtained from the
Government of Gujarat, the welfare
vl labourers in Gujarat has improved
during the President's rule The fol-
lowing measures bave Leer taken by
thay Government:-—

(i) Amendment Act regarding
Tripartite Contributions for
wellare of labourers has been
btought inta force with effect
from 30-1-197¢ and itg frst
instalment for the pariod end-
ing on 30-3-1974 has been
fully recovered from employ-
ers and employees,

4 Two more cinema units have
been started during the last
six months and there were
13¢ shows by which six lakh
workers were benefited.

. U1 Two sub-centres of Shishu
Vihars have ‘een started snd
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age for admission has been
extended from 8 t{o 12 years.

{(1iv) Number of Balvadis has Leem
increased from 19 to 40

(v) Grant-in-aid to Shishy Man-
dirs and Balvadis has beem
substantially increased

{v1) There was All Gujarat Works
Garba Competition in Novem-
ber, 1974 and participant; of
first ten gZarbas have been
given prizes for the first time
worth Rs (6u00 to Rs 8000
by obtarming donations from
employers

(b) Not to our knowledge, Sir

(¢) There 1s no such proposal
under consideration of the Mnistey
al present

Central Road Board

1487. SHRI G Y. KRISHNAN Wil
the Mnister of SHIPPING AND
TRANSPORT be pleaszd to state

{a) whether any propisal was
approved by ths Planning Commis-
sion to set up a Central Road Board
for construction of Roads 1n the
country, and

(b) it s0, the man features
thereof?

THE MINISTER OF STATE IN THB
MINISTRY OF SHIPPING ANR
TRANSPORT (SHRI H. M TRIVE-
DI) (a) No, Sir

(b) Does not arise,

Scheme for Naval Research Deve-
lopment and Laboratories

1488 SHR1 GAJADHAR MAJHI-
Will the Mimnister of DEFENCE be
pleased to state’

(a) whether Government have
framed any scheme for the Naval
Research Development Laboratories
during the Fifth Five Year Plan;
and

{b) if o0, the guthnes thereof?





